FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF URVASHI MATERIAL
TRADING COMPANY PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Urvashi Material Trading Company Private Limited
2. |Date of incorporation of | 01.07.2013
corporate debtor
3. | Authority under which corporate | ROC, Jaipur
debtor is incorporated / registered
4. | Corporate Identity No. / Limited | U52190RJ2013PTC043089
Liability Identification No. of
corporate debtor
5. | Address of the registered office | Add.: 143, Bharat Vila, Opp. Mother Teresa Asram
and principal office (if any) of Krisnpura, Bhupalpura Main Road , UDAIPUR,
corporate debtor Rajasthan, India - 313001.
6. | Insolvency commencement date | 16.10.2026
in respect of corporate debtor
7. | Estimated date of closure of | 14.04.2027 (180 days from the commencement date i.e.,
insolvency resolution process 16.10.2026)
8. | Name and registration number of | Rajneesh Sharma
the insolvency professional | Reg No.: IBBI/IPA-002/IP N01013/2020-2021/13249
acting as interim resolution
professional
9. | Address and e-mail of the interim | Flat No. DG04 Silver Springs APT, Navaratan Complex,
resolution  professional,  as | New Navaratan Main Road, Udaipur, Rajasthan—313001
registered with the Board Email: rajneeshsharmacs@gmail.com
10. | Address and e-mail to be used for | Add.: Flat No. DG04 Silver Springs APT, Navaratan
correspondence with the interim | Complex, New Navaratan Main Road, Udaipur,
resolution professional Rajasthan — 313001
Email: cirp.urvashimaterial@gmail.com
11. | Last date for submission of | 30.10.2026 (14" day from date of appointment of IRP)
claims
12. | Classes of creditors, if any, under | No Classes of Creditors could be determined at this stage
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency | Not Applicable
Professionals identified to act as
Authorised Representative of
creditors in a class (Three names
for each class)
14. (a) Relevant Forms and WebLink: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized | Physical Address: Not Applicable
representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Urvashi Material Trading
Company Private Limited On 16.10.2026 .




The creditors of Urvashi Material Trading Company Private Limited, are hereby called
upon to submit their claims with proof on or before 30.10.2026 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
= (N —

— Sd/-
SRaX Rajneesh Sharma
Interim Resolution Professionat-for Urvashi Material Trading
Company Private Limited
Reg No.: IBBI/IPA-002/IP N01013/2020-2021/13249
Date: 19.10.2026 AFA CERTIFICATE NO. AA2/13249/02/311226/204234
Place: Udaipur Valid Upto: 31-Dec-26
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KirtikaSuneja

“New Delhi: The government has be- Indirect or These cover
@ —pun discussions on whether Indian scope 3 transportation,
Zexporters should track indirect ermissions are 7 waste, business
Zemissions across their supply across supply | travel related
w—chains as trade partners tighten chains emissions

green requirements and global val-
Zue chains become increasingly in-
—terconnected.

One thought is
emission tracking

Broader Compliance

Exporters May Face Broader
Reporting of Carbon Footprint

:Discussions underway on tracking indirect emissions amid tightening carbon-related norms

o= needs to go bevond
The finance and o:)mrnert,a&mrlul.— pifirds
—(ry ministries have held prel EL/ CBAM related supply chain
- Interlinked supply chains may

dlscusslunsonwthherSoupe'scmls

sions should he measured for exports l

to all countries, rather than only for

markets such as the European Union Em

fe—=and the UK, which have introduced bt b
_=Carbon Border Adjustment Mecha-
-nismi{CBAM) measures.

=*_= Scope 3 emissions cover indirveet

ZEMissions across 4 company’s value

—chain, including those linked to pur-

_zchased goods and services, capital

Zpoods, transportation, waste, busi-

—ness travel, employee commuting,

_, -leased assets, raw material extrac-

o =tion and the sourcing of imported
Zraw materials. Measuring them is
“more complex than tracking emis.

m—bwns directly generated by a compa-

_Zny or those assaciated with the ener-
it purchases.
There isone thought that measure-

ment of Seope 3 emissions

Hy

chains are linked,” said an
adding that the
these emissions makes them

hasbeen taken on the issue.

any inclusion of Scope 3 dis

call ror detalled monitoring

disclosures unwahle on
higher costs data gaps

donefor the EL alone. It would haveto
do for all countries because the value

direct nature of

larly challenging to measure, report
and mitigate, However, no decision

Niti Aayog,in its report titled Scena-
rios Towards Viksit Bharat And Net
Zero: Financing Needs, has said that

can't be

official,

particu-
ers,

closures

should be phased and proportionate,
beginning with large entities inhigh-
impact sectors to avoid imposing dis.
proportionate complianee burdens
on micro, small and medium enter
prises (MSMEs) and smaller suppli-  the EU,

The existing CBAM frameworks
provide for the determination of di-
rect and indirect greenhouse gas
emissions covered under Scopes land
2of the Greenhouse Gas Protocol. In-
dian exporters of iron and steel, ala-

minium, cement, fertilisers, electrie-
ity and hydrogen products are al-
ready subject to the EU's CBAM.
“The CBAM is already a challenge
for us because we don’t have basic
data on our raw materal emissions.

TRACKING RULES

Exporters ofiron,
steel, aluminium,
cement, fertilis-
ers, electricity and hydro-
gen productsare already
subjectto EU's CBAM

Disclosures on Scope 2 are posing a
problem, so adding Scope 3 e
sions data on what is my electri
provider and transportation would
be unviable,” said a stoel exporter to

Under the EU CBAM, the central
platform will open for the sale of
CBAM certificates on Febroary 1,
2027, Importers muast submit their
first annual CBAM declaration and
surrender certificates covering all
2026 imports by September 30, 2027.

SARAS Mela Expands
Mkt Access for Rural
Women's Products

New Delhi: The govern-
ment is ¢

Our Bureay
1 L]
mar-

ketaceess forrural wom-

en entrepreneurs, with
the fonal SARAS Mela making
its first appearance outside Delhi-
NCR in Vijayawada, bringing to-
gether around 1,500 women entre-
preneurs from 34 states and union
territories.

Organised under the centre's
Deendayal Antyodaya Yojana-Na-
tional Rural Livelikoods Mission
(DAY-NRLM), the melaaimstocon-
nect women-led self-help groups
(SHG)with consumers, buyers and
institutions. Being held from Octo-
heridto3l, the event features more
than 650 stalls showcasing hand-
icrafts, textiles, processed foods
and locally made goods. The gov-
ernment seeks to move rural wom-
en’s enterprises beyond local mar-
kets, build lasting buyer relation-
shipsand establish more sustaina-
hle income growth.

The shift to Vijayawada marks an
effort to decentralise a platform
that has evolved from a traditional
exhibition inte a marketplace for
rural enterprises. Since its incep-
tion in Delhi in 1666, SARAS has re-
corded 117 national melas, with cu-
mulative sales exceeding ®00 crore,
according to the ministry of rural
development. The initiative gains
significance as the government
pursues its target of creating six
crore Lakhpati Didis, an initiative
under the DAY-NRLM,

AnuradhaShukla

New Delhi: Tamil Nadu
has replaced ‘roving squ-
ads’ with 'flying squads’
for goods-in-transic
checks, \hll‘llm, ta JJ‘llEUJ-
gence-led
whileretaini
to 1mcrm111 mhlcles car-
rying goods.

The move follows the
57th meeting of the Goods
and Services Tax (GST)
Council on October 8,
which approved reforms
to e-way bill-based inter-
ception and verification
of goods in transit to curb
arbitrary checks and faci-
litate the movementof go-
vils acrossstate borders,

Tamil Nadu is the first
state to issue such a com.
munication, ahead of de-
tailed instructions from
the Central Board of Indi-
rect Taxes and Customs
(CBIC} or other states. In
an internal communica-
tion dated October 14, the
state's commercial faxes
department directed that
the squads remain statio-
ned at the offices of joint
commissioners  (intelli-
gence) and intercept vehi-

Tamil Nadu Shifts
to Intelligence-led
GST Inspections

s

ds

47

cles only on the basis of
specific intelligence re-=

corded in a time-stamped = @
electronic format and on =
the joint commissioner’s =
instructions. ET has seen =
theletter =

The directive requires intel- =
ltnelwelruautswnd z
written author]
sation fromsenior =
afficials before a=

vehiclecan be intercepted.

“This (requiringa senior of-
ficer’s approval) may make
an interception moreaccoun-
table,” said a government of

ficial. Union finance mi

ster Nirmala Sitharaman, o

et The council meeting, had = -

said: “The council recom- -
mended that goods can be in-
spected, detained or :eu,ed_g
only by the officer of the =
supplier state or the destina- =
tionstate, Noinbetweenstop- = ey

ping and checking anything = 3

between the supplier state or —

the destination state” The =

relevant amendments to =
the GST law and rules are =
expected in duoe course.

Other states are also wor-

King on instructions to

implement the council's =

recommendations, while '_g
theCBIC is preparingase- -
paratecircular,

Sarangi said. “PM KUSUM 2.04s

-

o Shilpasamant working on a larger objective of
maximising farmers' benefits.”

New Delhi: The government PM-KUSUM aims to promote

& =plans to expand the scope of PM
ZKUSUM. its green energy
“=scheme for the farm sector, to in-
na—centivise Frmers using solar-
“powered water pumps to adopt
“modern lrrigation systems and
= _=shift tomore remunerative crops
=in the scheme's next phase. lar plants of 500KW t W ea-

= Aspartof theexercise, themin-  pacity and sell electricity todis-
cistries of renewable energy and . tribution companies.
—agriculture are collaborating to q. Component B of the
Zalign the proposed second phase N scheme provides

Zof Pradhan Mantri Kisan Urja standalone solar

§ —=Suraksha evam Utthaan Mahab-  pumps of up to 7.5 HP, mainly
“hivaan(PM-KUSUM 2.0 withex- for farmers without reliable
Zisting agricultural schemes, re-  grid access, while component C
no.Znewable energy secretary San-  allows existing grid-connected
-tosh Kumar Sarangi told ET. pumps to be solarised and al-
There is some work going on  lows farmers to sell surplus
power to the grid, The existing

scheme provides for feederlev-

solarenergy use in agriculture
through decentralised solar
power plants, standalone suleu

Under component & of IJ\L
scheme, farmers can set up so-

Zon these ideas. So, onice we are
ready with that, then we will take

50Iar Scheme may Expand to Boost Farmers’ Incomes

plants supply electricity tomul-
tiple agricultural pumps con-
nected toafeeder

Last month, renewable energy
minister Pralhad Joshi had said
thatthe next phase of thescheme
will include a dedicated compo-
nent for agrivoltaics. Agrivol
taics refers to the practice of us-
Ing the same land for both farm-
ing and solar power generation.

The agrivoltaics component
will enable farmers to earn fram
the electricity produced with a
focus on small and marginal
farmers, farmer producer orga-
nisations, eooparatives and pan-
chayats, while ensuringthat land
ownership remains with the
farmer. The agriculture minis-
try runs several schemes to pro-
mote remunerative crops,”

Sarangi told ET. adding thatthe
renewable energy ministry is in
discussions with it to align these

To be Fair, Fairfax will Need to Work on IDBI a Bit

Making Money, Risks Apart

1DBI Bank's FY26 performance compared with peers (2 ar)

Sachin Kumar

ETIntelligence Group:
The Fairfax deal will bring

freshcapitaland new .
management tolDEBI Bank, IDFCFirst Bank
but turningaround the Fedaral Bank
lender will not bewithout Yes Bani

1DBI Barik

challenges. Its suceess will
hinge on the new manage-
ment'sability tonavieate

and

South Indian Bank.

oA - Rety

NPA (%)

:':3{; | 1 gg | gg cial’subsidiary
;| . fors2 878
14556 14 | 79 |11 crore. The deal

on Economic
Affairs, last
week, approved
thesaleof a
60.7"% stakein
IDBI Bank to a
Canada-based
Fairfax Finan-

II'I'NDHMDIM\MME NII Netmm Income Vm-metlnwmarsh

has raised the

Source: Capitaline tor

of a

Dpcl dL. Lom Thurdles. In
addition, thoughasset
guality has improved over
the past few vears, the
gross non-performing
assetratio(GNPA ) ratio
remainshigher than that
of comparable private
sector peers, Om profitabili-
ty front, the bank ranks
ahove peersconsidering

ving assetquality and
sustainingearnings
growth,

andreturn onassets (RoA).
For thenew management,
the task therefore willbe to
preserve thebank's strong
profitability while impro-

Opposing the govern-
ment's divestment plan, the

Officers & Employees has
demanded to suspend the
stake sale process. Another
key challenge willbe to
transform the bank's pub-
lic-sector legacy intoa
more agile, private-sector
entity withoutdisrupting
employes morale and
businesscontinuity.

valuation

declined to 2 3% in FY26
from 3
Bank's GNPA was1.6%,

IDFC FirstBank's was1.6%

while South Indian Bank
wasat14% in FY26, in-
dicating scope for IDBI
Bank tofurther improve its
assetquality.

was higher than that the
peersasof March 2026,

33

T
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in F'Y25. Federal
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nd Yes Bank’swas 1.3%
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IDBIBank’sRoAof 23% =

re-rating for IDBI Bank, Federal Bank's RoA was m

which depends on the 1.2%, SouthIndian Bankat =

efficiency of execution. 1.1%, Yes Bankat0.9% and =
Improving asset guality IDFC First Bankat0.4%, ;ﬁ

willremainoneof the reflecting IDBI Bank’s

bank's kev prioritie higher profitability relati- =

While ithas made signifi- vetoits assetbase Witha = .o

=i

cant progress incleaning 3
up its balance sheet, its a
asset quality still lags that

set, trailing only IDFC

8% NIM, the bank ranks
tthe higher end of its peer =

-it to the Cabinet for approval.” el solarisation, wherein solar initiatives. netinterest margin(NIM)  United Forumof IDBI The Cabinet Committee  of many peers. Its GNPA FirstBank's NIMof 5.9%. =&
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REWRITING INDIA'S
NUTRITION STORY

(]
©
SCIENCE OVER SHORTCUTS
P
o9 The third edition of ETHealthworld's NutriWell Conclave,
E themed “Rewriting India’s Nutrition Story — Science Over
& Shortcuts,” will confront one of India’s fastest-growing

health crises the dangerous rise of diet myths, m
pills, and quick-fix wellness culture,

oF
sl

N

@« B

~3

bl Rewriting India’s Nutrition Story
d‘_ Science Over Sharicuts

P

[0 GLP-1s are they creating a Health Crisis
4 of Creating a New Market?

&5 Your Al Knows What You Eat.
E But Does It Know What You Nead?

B Gut-Brain Health:
E Balancing Promising Science with Rapid
- Consumerisation

=

el Clinical Nutrition:
g Are We Meating Nutritional Needs
E or Feeding Wellness Hype?

iracle

Date : 17.10.2026

Reglonal Manager, RBO-1 KOTA

y
No. NCUSGRMEtg/E-Auction/26-27/1196 Data:
NOTICE REGARDING SALE OF *Coal® THROUGH GIL
E- Auction Scheme 2022 FOR THE MONTH OF OCTOBER' 2026

ull, MP proposes sale of “Coal” through CIL
frm,

E- Auction Schema 2022 wheren any Buyer (viz. indwidual,
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